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TP Tt T & el awhe
GOVERNMENT OF THE NATIONAL CAPITAL TERRITORY OF DELHI

FEATAT qeF [Aataw sy, faeedt
srferg=T
faett, 13 S, 2022
9. q.9.37./9.9./102(16) T.3.3.-2022/2021/16855. —AwAforfad T TaaTemer il SRl ®
forT Rt R strar -
wRq Rat=e s

RIBE Ll
g faeefl, 13 S, 2022

. 479/3/2022(1I1).— TTeeaT T IuRTSEad T Aat=e sftarf=aw, 1952 (1952 &1 31) #r
T 3 T ST-GTT (1) F ATEL §, WA FAT= ATTRT, S A faeqisw 13 7 2022 ¥ srferg=ar .
479/3/2022(11) zreT g sttt & srfafvaa, Teeudi Fat=m, 2022 % oo, = & aroft #
ey (3) ® steafea sttt = = i |t F waer (2) # sfeafaa weat, T g o
et ST | ofera & Q=T &7 frems asrel & aiae #§ g Refir it & =7 § g
AT &

3997 DG/2022 1)
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TSI/ TST-8

T TRef it & & & fAges stfasrd

(1)
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SAT7Er T29T

T . TSI FAT,

o7 fargmees & 39 9fa,

AT7eT T2,

ey Yo Femases ateare, g 997 wadq, sAiF 9. 6, IANIE -
522503, Tz ST

ATt s, afear o,

=T fagmeee & 37 9fa,

AL M=,

Areer Yo TFremaHes aiearad, e G917 9494, sq1% 9.6, TANTIs!-
522503, [z ST

AT T 2,
=,
fErem= T =T T=29T, S ee-791111

sfrerdt qe< i,
T A=,
e 97 e 92T, Seee-791111

qf=,
a9 e 97 gi=aTed, RO, Tareer-781006

ofY Trofter g™,
EEAECIECE
FqH e q97 givarad, fGaw, Ereet-781006

AT 737 FHR 0L,
EEAECIECE
g faem v, wear

AT ST FHE STIEaT,
37 F=a
fagr fAem a9, gear

ff ferer orH T,
EIEECH
FRAE e T

#ff femer B,
Ia< g,
e e a9




[PART I1—I DELHI GAZETTE : EXTRAORDINARY

6. T et AT I,
Tf=a,
a7 e af=ae

A1 geFgforE A,
T A,
a7 fFramvea afEamT

7. & ofF #1.4T, d=,

37 A4,

USRERERIEEECIEEI D

fazaTE vea wad, ¥ /.10, Mg, f99-382010

37 A4,
LSMERERICEER IR CIERE
fzaTe gea wad, g% /.10, Mg, f9-382010

8. ghRamT T TSiE FHAT 71,
afwra

g fErgTe 7,
g wau, g1, S5 E

oY ooy 3=,
a7 gf=a,

ghamor fEreTe 7T,

fFram o=, T, 5N

9. ERlEE R AT 7o Tter 9T,
qf=a,
AT gaer fargm 797, femem-171004

T Ssier AT,
37 H=4,
AT w3t fargm 797, fomer-171004

10. HAETE AT §92 19T g,
JATIT A=
AEe FyT a, T

ff T Fema T,
EEGECIECE
Freae Ay aar, o=

1. FATCH firady v, F. fFeremett,

qi=a (s,

FeATew (AT 79T,

e i €. 5074, €. 121, 799 a9, Fen ad, S ree-560233
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T AT, T, HRTe,

37 A4,

Feted feareme aar

I i |, 5074, |/, 127/81, waw a4, e |, Sre-560233

12.

STy faar I,
IuT gi=e,

FA FYTHES A=aTad, Fe 7. 806, T T, TATHHH Had,
Rramee ahEw, feasa, fI9-695033

ofT . LA FAT,

T A=,

FA FYTHES A=aTad, e 9. 104, 9 T, TAH=F Fa, Famaea
ufEw, faeada e, fi9-695033

13.

e Je9r

ot sraerer wamy g,
TE g,
e T e 9T gi=aEmey, 9rara-462004 (7.7.)

ofT sraai fig T,
T A=,
T Yo frerms 797 af=arey, S 91e-462004 (9.7.)

14.

AT T5ix ST, ATa,
T A=,
e A af=are, g wad, S@e Raeee, §95-400032

AT FqOIST . FEALHT,

3T A=,
ey ryHEe a=ETey, Feam 9a, Jwd feewe, §a2-400032

15.

T %. Frerstia e,
qf=,
AU faeme &, i, sFhre afem - 795001

o Trfga AT,
qUT =,
AU fareme &, i, sFRre afem - 795001

16.

et o, =, T,

=,

ERIEPRERICEE I IR EI R

RS, T, It aTTe, T | fBew [T, fame, fOer-793001

ATt <. wHSTE,

EEGECIECE

ERIEPRERICEE IR IR EI R

RS, T, It aTTe, T @ fBed [T, fame, fOer-793001
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17. SRS #ft v, AT =T,
A U i,
EEIRGRECIGREE

18. AN ATt mwaARagen R,

FIZAT-797001, TS

ofY TTeE T,

T |,

AR T fereme g |i=ETer,
FIZAT-797001, ATTTAE

19. afear T THITH AL, AR,
AOUH (THUSH), T Far=T T & fFow e, st

AT e Ao,
Fa¥ g,
At e @ a9, qaay, e

20. CEIC] T ez ume,
Tf=a,
gorTe fEreme oA gy, g9eT-1, 9568

ff T S T,
EEACIECE
GTe e T AT, g9ed-1, 9S8

21. TS =T, STRIT 779,
TTE I, T a9,
TISTEAT, ST

T oI FAT e,
T A=A Ud Hae i,
TSI g a97

22. IBIER] T e TH I,
fror gf=e,
ot e w7 wf=are, e, e, fiEd-737101

ft AT 41, =TT,
o 7t
farfgw e war at=ETerT, e, e, BfEa-737101
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23.

=t %, HifFEme,

af=a,

Ftferarg e a7 at=Era,
F%2-600009

T |,
FtHeATg e a7 at=Em,
I£-600009

24.

gfeds e, BaXTaTe-500004

AT AT, T, TEAT T,

3T =, T AgEE,
TATT FrgHes g=are,
qfeete e, TETTETE-500004

25.

AT, qTATE A,
Eefrow, TaUEST

AT gt TEA,
T @ ATEaRT,
P fergme |

26.

T eher [T,
qf=a,

FHT FEAT 303, fAem 797 =, T|red

AT =% Arg TrearT,
T A=,

FHT Fe T 307, g 97 W, I8

27.

IIAT T

ofT T ST T4,
Ao af=a,

e T, e wad, T@T-226001 (3T T397)

ofT SISt FHT 9T,
T A,

e g, fAeme 9@, TEa3-226001 (I T290)

28.

gfsr s

At gorfaw swgr=,
EIEECH
gfery avrer faam g
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St F=feq s,
GRECKIEEH
gfsry et faam g

29. T T &8 T T T,

feeeft GRS

et e T af=are,
RTET gt=are, fawedi-110054

A7 1. Ao,

T A,

faeeht freme mrar afzEreT,
T gt=are, fawedi-110054

30. R R T s, g,
qf=a,
e w7 gteare, FEes fHma ®ie, 9= - 605001

AT UA. TATH,
Fre-faare &1 gures (e A RaeH),
e JT gf=aTe, Fees fHEa e, 9= - 605001

AT A,
TLeR AT, T, ATS e af=a

A9 H,
TTorer FHTE, e g Far=e srfeemd, fReeft

OFFICE OF THE CHIEF ELECTORAL OFFICER, DELHI
NOTIFICATION
Delhi, the 13th June, 2022

No. CEO/COE/102(16)/AR0-2022/2021/16855.—The follwing is published for general
information :—

ELECTION COMMISSION OF INDIA
NOTIFICATION
New Delhi, the 13th June, 2022

No. 479/3/2022(111).—In pursuance of sub-section (1) of Section 3 of the Presidential and
Vice-Presidential Elections Act, 1952 (31 of 1952), the Election Commission of India, hereby appoints, in
addition to the Officers appointed vide the Commission’s notification No. 479/3/2022 (II) dated 13™ June,
2022, the Officers mentioned in column (3) of the TABLE below as the Assistant Returning Officers for
the Presidential Election, 2022, at the premises of the Legislative Assemblies of the States, NCT of Delhi
and UT of Puducherry mentioned in column (2) of the TABLE below:
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TABLE

Sl. | State/Union Territory Officers appointed as Assistant Returning Officer
No

) ) )

1. Andhra Pradesh Sh. K. Raja Kumar,
Deputy Secretary to State Legislature,
Andhra Pradesh,

A.P. Legislature Secretariat, Assembly Buildings, Block No. 6,
Velagapudi-522503, Guntur District

Smt. R. Vanitha Rani,
Deputy Secretary to State Legislature,
Andhra Pradesh,

A.P. Legislature Secretariat, Assembly Buildings, Block No. 6,
Velagapudi-522503, Guntur District

2. Arunachal Pradesh Sh. Kago Habung,
Secretary,
Legislative Assembly Arunachal Pradesh, Itanagar - 791111

Smt. Tadar Meena,
Additional Secretary,
Legislative Assembly Arunachal Pradesh, Itanagar - 791111

3. | Assam Sh. Dulal Pegu,
Secretary,
Assam Legislative Assembly Secretariat, Dispur, Guwahati - 781006

Sh. Rajib Bhattacharyya,
Joint Secretary,
Assam Legislative Assembly Secretariat, Dispur, Guwahati - 781006

4. | Bihar Sh. Pawan Kumar Pandey,
Joint Secretary,
Bihar Legislative Assembly, Patna

Sh. Anil Kumar Jaiswal,
Deputy Secretary,
Bihar Legislative Assembly, Patna

5. | Chhattisgarh Sh. Dinesh Sharma
Secretary,
Chhattisgarh Legislative Assembly

Sh. Dinesh Trivedi
Under Secretary,
Chhattisgarh Legislative Assembly

6. Goa Smt. Namrata Ulman,
Secretary,
Goa Legislature Secretariat

Sh. Hercules Noronha,
Joint Secretary,
Goa Legislature Secretariat

7. | Gujarat Sh. C.B. Pandya,
Deputy Secretary,
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Gujarat Legislature Secretariat,
Viththalbhai Patel Bhavan, Sector No. 10, Gandhinagar, pin-382010

Smt. Reeta Mehta,

Deputy Secretary,

Gujarat Legislature Secretariat,

Viththalbhai Patel Bhavan, Sector No. 10, Gandhinagar, pin-382010

Haryana

Sh. Rajender Kumar Nandal,
Secretary,

Haryana Vidhan Sabha,
Vidhan Bhawan, Sector-1,
Chandigarh

Sh. Vishnu Deyv,

Under Secretary,

Haryana Vidhan Sabha,
Vidhan Bhawan, Sector-1,
Chandigarh

Himachal Pradesh

Sh. Yash Paul Sharma,
Secretary,
Himachal Pradesh Vidhan Sabha, Shimla-171004

Sh. Sanjeev Gupta,

Deputy Secretary,

Himachal Pradesh Vidhan Sabha,
Shimla-171004

10.

Jharkhand

Sh. Syed Jawed Haider,
Secretary-In-Charge,
Jharkhand Legislative Assembly, Ranchi

Sh. Ram Niwas Das,
Joint Secretary,
Jharkhand Legislative Assembly, Ranchi

11.

Karnataka

Smt. M.K. Vishalakshi,

Secretary (I/C),

Karnataka Legislative Assembly,

P.B.N0.5074, No. 121, 1% Floor, Vidhana Soudha, Bengaluru — 560 233

Sh. B.S. Mahalingesh,
Deputy Secretary,
Karnataka Legislative Assembly

P.B.N0.5074, No. 127/B, 1* Floor, Vidhana Soudha, Bengaluru — 560
233

12.

Kerala

Smt. Kavitha Unnithan,
Additional Secretary,

Kerala Legislature Secretariat, Room No. 806, IV" Floor,
Administrative Building, Legislature Complex, Thiruvananthapuram,
Pin - 695033

Sh. K. Suresh Kumar,
Joint Secretary,

Kerala Legislature Secretariat, Room No. 104, Ground Floor,
Administrative Building, Legislature Complex, Thiruvananthapuram,
Pin - 695033
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13. | Madhya Pradesh Sh. Awadhesh Pratap Singh,
Principal Secretary,
Madhya Pradesh Vidhan Sabha Secretariat, Bhopal-462004 (M.P.)
Sh. Bhagwatdeen Singh Paraste,
Additional Secretary,
Madhya Pradesh Vidhan Sabha Secretariat, Bhopal-462004 (M.P.)
14. | Maharashtra Sh. Rajendra G. Bhagwat,
Principal Secretary,
Maharashtra Legislative Secretariat, Vidhan Bhavan, Backbay
Reclamation, Mumbai — 400 032
Sh. Ruturaj J. Kudtarkar,
Deputy Secretary,
Maharashtra Legislative Secretariat, Vidhan Bhavan, Backbay
Reclamation, Mumbai — 400 032
15. | Manipur Sh. K. Meghajit Singh,
Secretary,
Manipur Legislative Assembly, Chingmeirong, Imphal West - 795001
Sh. Rohit Sapam,
Additional Secretary,
Manipur Legislative Assembly, Chingmeirong, Imphal West - 795001
16. | Meghalaya Smt. I. Ch. Momin,
Secretary,
Meghalaya Legislative Assembly Secretariat,
M.G. Road, Police Bazar, East Khasi Hills District, Meghalaya,
Shillong-793001
Smt. O. Kharmuijai,
Joint Secretary,
Meghalaya Legislative Assembly Secretariat,
M.G. Road, Police Bazar, East Khasi Hills District, Meghalaya,
Shillong-793001
17. | Mizoram Sh. H. Lalrinawma,
Commissioner & Secretary,
Mizoram Legislative Assembly
Sh. Lalhmahruaia Zote,
Additional Secretary,
Mizoram Legislative Assembly
18. | Nagaland Smt. Khruohituonuo Rio,

Additional Secretary,
Nagaland Legislative Assembly Secretariat,
Kohima-797001, Nagaland

Sh. Darhu Shupao,

Joint Secretary,

Nagaland Legislative Assembly Secretariat,
Kohima-797001, Nagaland
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19.

Odisha

Sh. Raghuram R. lyer,
OAS (SAG), Special Secretary to State Election Commission, Odisha

Sh. Rangadhar Mallick,
Under Secretary,
Odisha Legislative Assembly, Bhubaneswar, Odisha

20.

Punjab

Sh. Surinder Pal,
Secretary,
Punjab Vidhan Sabha Secretariat, Sector-1, Chandigarh

Sh. Ram Lok Khatana,
Joint Secretary,
Punjab Vidhan Sabha Secretariat, Sector-1, Chandigarh

21.

Rajasthan

Dr. Joga Ram,
Secretary to Government, Local Self Government,
Rajasthan, Jaipur

Sh. Vinod Kumar Mishra,
Chief Research & Reference Officer,
Rajasthan Legislative Assembly

22.

Sikkim

Sh. Lalit Kumar Gurung,
Special Secretary,

Sikkim Legislative Assembly Secretariat, Namnang, Gangtok, Sikkim-
737101

Sh. Karma T. Gyatso,
Special Secretary,

Sikkim Legislative Assembly Secretariat, Namnang, Gangtok, Sikkim-
737101

23.

Tamil Nadu

Dr. K. Srinivasan,

Secretary,

Tamil Nadu Legislative Assembly Secretariat,
Chennai-600009

Smt. R. Santhi,

Joint Secretary,

Tamil Nadu Legislative Assembly Secretariat,
Chennai- 600009

24,

Telangana

Sh. Ch. Upender Reddy,

Joint Secretary, State Legislature,
Telangana Legislature Secretariat,
Public Gardens, Hyderabad- 500 004

Smt. V. N. Prasanna Kumari,
Deputy Secretary, State Legislature,
Telangana Legislature Secretariat,
Public Gardens, Hyderabad- 500 004

25.

Tripura

Sh. Suithuifru Mog,
TCS, SSG

Sh. Abdul Rahaman,
Chief Documentation Officer,
Tripura Legislative Assembly
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26. | Uttarakhand Sh. Mukesh Singhal,
Secretary,
Room No. 303, Vidhan Sabha Bhawan, Dehradun.
Sh. Chandra Mohan Goswami,
Joint Secretary,
Room No, 307, Vidhan Sabha Bhawan, Dehradun.
27. | Uttar Pradesh Sh. Brij Bhushan Dubey,
Special Secretary,
Vidhan Sabha, Vidhan Bhawan, Lucknow — 226001
(Uttar Pradesh)
Sh. Ajeet Kumar Sharma,
Joint Secretary,
Vidhan Sabha, Vidhan Bhawan, Lucknow — 226001
(Uttar Pradesh)
28. | West Bengal Sh. Supratim Bhattacharya,
Secretary,
West Bengal Legislative Assembly
Smt. Swasti Acharya,
Joint Secretary,
West Bengal Legislative Assembly
29. | NCT of Delhi Sh. Raj Kumar,
Secretary,
Delhi Legislative Assembly Secretariat,
Old Secretariat, Delhi-110054.
Sh. C. Velmurugan,
Joint Secretary,
Delhi Legislative Assembly Secretariat,
Old Secretariat, Delhi-110054
30. | Puducherry Sh. R. Mounissamy,

Secretary,

Legislative Assembly Secretariat, Victor Simonel Street, Puducherry -

605001

Smt. N. Alamelu,
Editor of Debates,

Legislative Assembly Secretariat, Victor Simonel Street, Puducherry —

605001

By Order,

NARENDRA N. BUTOLIA, Sr. Pr. Secy.

By Order,

RAJESH KUMAR, Special Chief Electoral Officer, Delhi
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